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New Delhi , this the 22nd day of December, 200^-
HON'BLE MR.KULDIP SINGH,MEMBER(JUDL)

I.

S.K.Verma
S/o Shri M.P.Verma
A 9 e d 3 3 y ears
R/o 251 , Ba!upura,Ahta Patwari
Ghas!abadCU.P. )

( By Advocate : Shr i A . K,. Behra ,•

Versos

-APPLI CANT

Union of India through
The Secretary,M!ni3try of Finance
Nor t h B i ock,New DeIh i ~1

R e g i s t r a ?
Cus t oms , E Xc i se S. Go I d Co n t r o I
A p p e i late T r i o u r ■ a■
Wes t B1ock No. I I ,R.K.Puram
New De i h i-66 -RESPONDENTS

O R D E R(ORAL)

Bv Hon'hle Mr.Kuidip Sinah.Member(JudI )

Shri A.K-Behra, learned counsel for tne

appl icant seeks permission to withdraw the OA. The O.A.

is dismissed as withdrawn

( kULDIP SINGH )
MEMBER(JUDL)

/d i nesh/


